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District  Judge-01, | ASI (SPL FTC) | Morth West In a vacant court |-
North East, KKD North- -West |~ - iyt
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2, ~ The judiclal officers under transfer shall notify the cases in which they had reserved-

judgments/orders before relinquishing the charge of the court in terms of the S

~posting/transfer order. The judictal officers mullpromumcju.dgnundmdnrsiuan guch
matters on the date fixed or maximum within a period of 2.3 weeks thereof, .

numiﬂlsmndingdnpustinsfmsfur.Dmafp:mummncn:shnﬂbamﬁﬁedinthum’],. "

: Iistufﬁmcthnwhiehummmerpuminsasalsonith;wuﬂtq,which_,m:judini;l
'f'a,s..oﬂ.iwm_bsvﬂmwwﬂmwﬂm 2= og =2 i Pl r,

-’ BY ORDER OF THE COURT -
e T e(KM‘IWALJEE'GI'ARORA}i et P S
! Bmmﬁﬁ_mmWHmm SR mthels“m:rzw o e

g ;Copyﬁ:mudedﬁ[infonnaﬁonwdnmwmﬂnn}g;;'

s 1, Aum‘ampdnm&mxmw. Trwef £ i S e
2. ThnFrinnipalDisu'ict&SwhnslndgacmnSpeainlJudp_(PCAnt)(CB[)\,qu B o e g
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3. The Principal Judge, Family Courts (HQ), Dwarka: Courts Complex, Dwarks, New - i
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8. The Principal Secretary (Home), Govt. of NCT of Delhi, New Dellu—llﬂOﬁI
9. The Principal Secretary (Power), Govt. of NCT of Delhi, New Delhi-110002.

Delhi.

MNew Delhi.

" 10. The Secretary (Labour), Govt. of NCT of Delhi, Shamnath Marg, Delhi-110054.
" 11. The Director of Prosecution, CBI, Block No.3, II Floor, CGO Complmr, Ludln Road
e Mew Delhi-110003. .
12. The Director, Directorate of Prosecution, Tis Hazarj, Delhi,
- - 13, The Director General, Narcotics Contml Bureau, West Block, 1 ng-s Secinn-ﬂ?
.. RK.Puram, New Delhi-110066. . £ he ;
.7 14, The Commissioner of Police, Police Headquarters, New Delhi. ‘
.- 15, The Commissioner, Delhi Municipal Corporation, Civic Centre, Minto Road, Naw

16. The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi. ._", oo el o
T 1‘? “The Registrar-cum-Secretary to Hon’ble the Acting Chief Justice, Delhi ngh Col;rt,', ol

19. The JR-cum-P.A. to Registrar General, Delhi High Court, Nmr Dalhl. . o

o <. 20, All Registrars, Delhi High Court, New Delhi.
‘7.0 21, The Joint Registrar (Vigilance-I), Delhi High Court, New Dclh: e el
22, The Joint Registrar (Vigilance-II), Delhi High Court, New Delhi.

23. The Joint Registrar (Gazette-1B), Delhi High Court, New Delhi.

r 24. The Pay & Accounts Officer, Tis Hazari, Delhi. At L
-+ 25. Joint Registrar (IT), DHC, with request to display this order on website of Delhi Hlsl_l St

Court.

26, The Hony. Secretary, Delhi High Court Bar Association, Delhi High Court, New Deihl,._..'_' - i

27. The Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi. .
28. The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhl.
29, The Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.. -

* °' 30, The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi, - -
- . 31. The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New Dciiﬂ,

32, The Hony. Secretary, Saket Courts BarMmanm, Sa.ket New Delhi.

:'. - 33, Personal file oftheofﬂccmmmnd
o 3, GuardFiIs

(RAJ KUMAR RAWAT)

' mmr R.EGIS_'I'RAR (GAZ.-IA)

" 4, The Secretary, Ministry of Finance, Government of India, North Block, New Delhi.- .- <" .
-+ 5. The Member Secretary, Delhi Legal Services Authority, Patiala House, New Delhi. .=~ - .
. 6. The Director (Administration), Delhi Judicial Academy, Dwarka, New Delhi. TP o
" 7. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of D:Ihl, A e e
<~ Mew Delhi-110002. bl " L8
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Copy forwarded for information and necessary action to:-

1. The Ld. Judicial Officer concerned, Rouse Avenue Court Complex, New Delhi.
2. The P.8. to Ld. Principal District & Sessions Judge -cum-Spl. Judge(PC Act)(CBI),
RACC, New Delhi.
3. Allthe Branch In-charges, Rouse Avenue Court Complex, New Delhi.
\,Af’?ha Web-site Committee, Tis Hazari Courts, Delhi.

‘5. The Chowki In-charge, Rouse Avenue Court Complex t, New Delhi.
8. The Executive Engineer (Civil & Electrical) PWD, RACC, New Delhi. %‘
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(Arun Bhardwaj)

Officer In-charge(Judicial)

for Principal District & Sessions Judge-
cum-Special Judge (PC Act)(CBI)
Rouse Avenue Court Complex

New Delhi




